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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl)...... /2013
CRL. M P. NO. 24320

(From the judgenent and order dated 13/08/2013 in CRLR No.421/2006 of
H GH COURT OF JUDI CATURE AT ALLAHABAD)

DI NESH PRATAP S| NGH Petitioner(s)
VERSUS

STATE OF U. P Respondent (s)

(Wth appln(s) for c/delay in filing SLP and office report)

Date: 06/12/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE KURI AN JOSEPH

For Petitioner(s) Ms. Liz Mathew, Adv.

M. Griraj Subramani um Adv.
M. Htesh Kumar Saini, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Del ay condoned.
I ssue noti ce.
| (S. K Rakheja) Court | (I'ndu Satija)

| Mast er | Assi stant Registrar
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